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Rö By 

BEFORE THE HON'BLE NATIONAL GREEN TRNA PRINCIPAL BENCH, NEW DELHI ORIGINAL APPLICATION NO. I178/2024 
IN THE MATTER OF: 
KHYATL ANAND 

Versus 

DEPARTMENT OF 
ENVIRONMENT, GNCTD & ORS Respondent(s) 

MOSTRESPECFULLY SHOVWETH: 

HOTAR 
App. Pv 

Rhr. No.-038/06 

REPLY AFFIDAVIT ON BEHALF OF DISTRICT 

MAGISTRATE, NORTH, GOVT. OF NCT OF DELHIIN 
COMPLIANCE OF ORDER DATED 23.09,2024 PASSED BY 

THIS HON'BLE TRIBUNAL. 

Applicant 

1, Yash Chaudhary, working as District Magistrate, North, Govt. of 
NCT of Delhi, DM Office Complex, Alipur, Delhi-110036, do hereby 
solemnly affirm and declare as under: 

1. That in the present Original Application, the Applicant has 

alleged that in the name of pruning of trees branches of 90 

centimetre to 120-centimetre girth have been cut. This Hon'ble 

RNOTASeriousness of the matter, formed a Joint Committee 

C aprising of representatives of the I.G. Forest, MoEF & CC; 

Tribunal vide Order dated 23.09.2024, after considering the 
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pi indie 
No.-058/06/ 

AL 

Member Secretary. Central Pollution ContaBt (CPCA): 
Member Seeretary. 

Delhi Pollution Conro Committee 
(DPCC) and District Magistrate North Delhi. The answering 
respondent was directed to act as the nodal ageney. ne 
relevant para of the said order is produced hereunder: 

9. Having regard to the seriousness of allegations made in the 

Original application, we form a .loint Committee comprising of 

epresentative of the lG. Forest, MoEF & CC: Member Secretury. 

Central Pollution Control Board (CPCB): Member Secretary. 

Delhi Pollution Control Committee (DPCC) and District 

Magistrate, North Delhi who will act as the nodal agency. 

10. Joint Committee will visit the site. ascertain correctness of the 

allegations made in the original application and also trace out the 

persons responsible for cutting the branches of the trees in 

violation of the order of the Delhi High Court in the case of Prof. 

Dr Sanjeev Bagai &Ors. (Supra) and will find out the manner in 

which the timber cut from these trees has been used'utilised'sold. 

The committee will duly take into account the photographs 

enclosed in the original application with the geo-coordinate at the 

time of inspection relating to the cutting of heavy branches of the 

trees, stacking of the wood logs and its transportation. 
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I7. The committee wiil omlet tlis exAina e ro oj 
90 nOnhs md will svhu,i le 1y0 betore the 1ribunal 

immediately thercafter 

Delhi and does not 

That at the outset. it is humbly submitted that the arca in 

question falls in the iurisdiction of District Magistrate. wes 

of the Joint Committee. 

gn. No.-o6803 

pertain to the North District. However, in 

tems of the above direction passed by this Hon'ble Tribunal. 

3. That accordingly, vide 

the undersigned proceeded with the requisite inspection as pat 

M.LARG 

Notice 

8(5)/DC/GA.BR/2019/451-459 dated 11.02.2025, 

2 

Block A1 11. 

No. 

inspection was scheduled for 13.02..2025. The inspection was 

carried out by officials representing MoEF&CC, CPCB, 

DPCC, and the SDM (Punjabi Bagh), District West Delhi. 

Block A3 

4. The Joint Committee along with representatives from the 

Department of Forest, GNCTD, and the Assistant Director 

(Horticulture), Municipal Corporation of Delhi, visited the 

following blocks in Paschim Vihar, Delhi, on 13.02.2025 to 

verify the allegations made by the Applicant: 

F-No. 

a joint 
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iii. Block A3 

App. By 

V. Block B 

Dshi trdla 
\Rngn. No.4N8 

IV 

A (Colly). 

vi. 

vi. Block BG-6 viii. 

Block A5 

Block BG-3 

Block BG-7 

5. That a follow-up inspection was conducted on 11.04.2025. 

Doh tridla \Rngn. 

During this inspection, the Committee perused the permission 

granted by the Tree Officer, North Forest Division, GNCTD 

and measured the actual pruning of the trees in question. A 

copy of the Joint Committee's report dated 21.04.2025, along 

with annexures, is annexed herewith and marked as Annexure 

6. That it is further humbly submitted that there was an 

inadvertent and unintentional delay in conducting the 

inspection as directed by this Hon'ble Tribunal. The delay 

occurred due to an initial jurisdictional ambiguity. The 

answering respondent, under the bona fide belief that the 

matter did not pertain to the North District, awaited further 

clarification. However, in deference to direction of this 

Hon'ble Tribunal passed vide order dated 23.09.2024, the 

ersigned proceeded as the nodal agency and took steps to 
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convenc the Joint Committee and carr 

delay is deeply regretted. 

ML 

VERIFICATION: 

fugi Ne.-08806, 

7. That the Respondent has the utmost respect for the 
directions 

and authority of this Hon'ble Tribunal. The present 
affidavit is 

being submitted in faithful compliance 
with its order. All 

statements made herein are based on records and 
mnaterial 

available, and nothing material has bech concealed. 

alaSpcctign. 

has been suppressed or concealed thern. 

Verified at New Delhi on this day of April, 2025 that the 

contents made in the abovementioned affidavit are true and correct to 

the best of my knowledge and from information received by me 

which I believe to be true and correct and are also nething material 

The 

ATTES TED 

Notary Pubiie Delhi{ndiel 

25 APR 2025 

DEPONENT 

DEPONENT, 
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Compliance Report by the Joint Committee as per Hon'ble NGT order 

dated 23/09/2024 in the matter of Khyati Anand versus Department of 

Environment, GNCTD & Ors in Original Application No. 1178/2024 

1. Background: 

In this matter of OA No 1178/2024, Klhyati Anand versus Department of 

Environment, GNCTD & Ors, the applicant had raised the issue of illegal lopping of 

more than 250 trees and pollarding of more than 20 trees in various blocks of 

Paschim Vihar of West Delhi in Februarv/March 2024. Applicant has raised that in 

the name of pruning of trees branches of 90 centimetre to 120 centimetre girth have 

been cut. 

In the said matter, Hon'ble NGT vide order dated, 23/o9/2024 (Copy of the order 

enclosed as Annexure-1) issued the following directions: 

Para g9. �Having regard to the seriousness of allegations made in the 

original application, we form a Joint Committee comprising of 

representative of the I.G. Forest, MoEF&CC; Member Secretary, Central 

Pollution Control Board (CPCB); Member Secretary, Delhi Pollution Control 

Committee (DPCC) and District Magistrate, North Delhi who will act as the 

nodal agency." 

Para 10. "Joint Comnittee will visit the site, ascertain correctness of the 

allegations made in the original application and also trace out the persons 

responsible for cutting the'branches of the trees in violation of the order of 

the Delhi High Court in the case of Prof. Dr Sanjeev Bagai & Ors. (Supra) 

and will find out the manner in which the timber cut from these trees has 

been used/utilised/sold. The commnittee will duly take into account the 

photographs enclosed in the original application with the geo-coordinate at 

the time of inspection relating to the cutting of heavy branches of the trees, 

stacking of the wood logs and its transportation". 
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2. Compliance to the Direction: 

In compliance of aforesaid Hon'ble NGT order, Notice No. F-No 8(5)/DC/GA.BR/ 
2019/451-459, dated 11/02/2025 (copy enelosed as Annexure-2), was issued by 
the District Magistrate (North) to carry out a joint inspection on 13/02/2025 by the 
Joint Committee comprising of following officials from MoEF&CC, Central Pollution 

Control Board (CPCB); Delhi Pollution Control Committee (DPCC) and SDM (Punjab 

Bagh), District West, Delhi. 

1. Sh. Deepak Pundir, SDM, Punjabi Bagh, Delhi 

i. 

2. Sh. Ravinder Singh, ACF, IGE, MOEF&CC, Delhi 
3. Dr CK Dixit, Scientist D', Central Pollution Control Board, Delhi 

4. Sh. Kamal Gaurav, JEE, Delhi Pollution Control Committee 

The Joint Committee visited site under reference at the following blocks of Paschim 

Vihar, Delhi to ascertain correctness of the allegations made in the original 

application: 

Block A1, 

ii. Block A3, 

iii. Block A5, 

iv. Block B-1, 

Block BG-3, 

vi. Block BG-6 & 

vii. Block BG-7 

During the inspection Sh. Dharmendra Meena, Department of Forest, Govt. of NCT 

Delhi and Sh. Manvendra Singh, Assistant Director Horticulture, Municipal 
Corporation Delhi (MCD) were also present at the Site to assist the Joint Committee. 

A follow-up inspection was also carried out on 11/4/25. (copy enclosed as 

Annexure-3) 
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3. Observations and findings: 

1 

2 

The joint inspection was condueted by the Joint Committee in the Blocks At, A3. 

A5, BG-3. BG-6, BG-7,and B-of Paschim Vihar, Delhi. 

The .Joint Committee visited all the aforementioned blocks and verified the trees 

under reference by matclhing the trees with their corresponding tree numbers. 

photographic records and locations. 

During the Inspection, the Department of Forest, Govt. of NCT Delhi, informed to 

the Joint committee that Director (Horticulture), MCD, Keshavpuram Zone has 

obtained prior permission for pruning of the 40 trees mentioned in the Original 

Application (Copy of the permissions is enclosed as Annexure-4). 

Further, informed that the permissions for pruning was granted for 2-4 branches 

per tree with branches not exceeding girth of 35 - 45 cm. 

To ascertain the correctness of allegation & verify the permission granted. 

Committee physically measured the branches which were pruned & lopped and it 

was found that out of 40 trees, branches with girth more than 45 cm of 29 trees 

have been pruned by the MCD. 

The Joint Committee observed that MCD has not followed the provision of 

granted permission by forest department while pruning 29 trees out of 40 

mentioned in the Original Application. 

Record of pruned/lopped branches girth (cm) measurement during inspection is 

tabulated as below: 

Location of 

Tree 

A-3 block Park, 

Opp. House No. 

A3/113 

A-3 block Park 

Name of 

the Trees 

Ficus Tree 

Permission 

No. and date 

15125 (Sr. 
No. 7) dtd. 

14/12/23 

Ficus Tree 15125 (Sr. 

No. 9) dtd. 

14/12/23 

Girth (cm) of 
Pruned/lopped 

Branches 
measured during 

inspection 

40 & 55 

56 

Compliance Status 

(As per Permission 

Granted by 
department of 

forest) 

Non-Compliant 

Non-Compliant 
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3 

6 

7 

9 

10 

11 

12 

13 

14 

A-3 block Park 

A-3 block Park 

B1 Block, Opp. 
House No. 

B1/135 

B1 Block, Opp. 
House No. 
B1/135 

Adjacent to 
House No. 

B1/133 

Adjacent to 
House No. 
B1/144 

Adjacent to 
House 

No. B1/144 

Outside B1 

block Ram 

Mandir park, 
Main Gate, 

Opp. House 
No. B1/133 

Outside House 

No. B1/266 

B1/266 

Adjacent to 
House No. 

B1/184 

Adjacent To 
house No. 

Ficus Tree 15125(Sr. No 45 

6) dtd. 

14/12/23 

B1/155 

Ficus Tree 15125(Sr. 

Patrunjia 
Tree 

Patrunjia 
Tree 

Ashoka 

Tree 

Jamun 

Tree 

Opp. House No. Seesam 

Jamun 

Tree 

Jamun 

Tree 

Tree 

Patrunjia 
Tree 

No. 28) dtd. 

14/12/23 

Patrunjia 
Tree 

17511 (Sr. 
No. 4) dtd. 
26/12/23 

4) dtd. 
17511 (Sr.No. 80 

26/12/23 

Neem tree 17511 (Sr.No. 35 

26/12/23 

17511 (Sr.No. 15 
5) dtd. 

3) dtd. 

17511 (Sr.No. 55 

26/12/23 

19) dtd. 

26/12/23 

59 

17511(Sr.No. 
7) dtd. 

26/12/23 

80 

17511(Sr.No. 

14) dtd. 
26/12/23 

1) dtd. 
26/12/23 

4) dtd. 
26/12/23 

35 & 40 

17511(Sr.No. 60 

35 

17511 (Sr.No. 30 

17511 (Sr.No. 42 

4) dtd. 
26/12/23 

Compliant 

Non-Conpliant 

Non-Compliant 

Non-Compliant 

Compliant 

Non-Compliant 

Compliant 

Compliant 

Compliant 

Non-Compliant 

Compliant 

Compliant 

9226



15 

16 

17 

18 

19 

20 

21 

22 

23 

24 

25 

26 

27 

Adjacent to 
house No. 
B1/135 

B1 Block park, 
Opp house No. 
265 

Adjacent to 
House No. 
B1/92 

Adjacent to 
House No. 

B1/270 

Adjacent to 
House No. 

B1/274 

Adjacent to 
House No. 

B1/265 

B1/155 

Nearby House 
No. B1/141 

Adjacent to 
House No. 

B1/142 

A1 Block In park 
Opp. Maashakti 

Apartments 

Maa Shakti 

Apartments 

A5 Block,, (A1 
Block Park) 
District Park 

Patrunjia 
Tree 

A5 Block,, (A1 

Block Park) 
District park 

Sheesham 17511 

Patrunjia 
Tree 

Neem 

Tree 

Alstonia 

Tree 

Peelkhan 

Tree 

A1 Block In park Neem 

Opp. 

Opp. House No. Papdi Tree 17511 dtd. 

Peepal 
Tree 

Mango 
Tree 

Neem 
Tree 1 

Tree 2 

17511(Sr. No. 10,20,25,35 

4) dtd. 
26/12/23 

Banyan 
Tree 

Ficus Tree 

(S.No.18) 

17511 dtd. 

26/12/23 
(S.No.4) 

17511 dtd. 

26/12/23 

(S.No.20) 

19100 

(S.No.8) 

17511 dtd. 

26/12/23 
(S.No.2) 

26/12/23 
(S.No.17) 

17039 

(S.No.1) 

17039. 

(S.No.2) 

17774 dtd. 

1/1/24 
(S.No.3) 

17774 dtd. 

1/1/24 
(S.No.4) 

17542 dtd. 
26/12/23 
(S.No.55) 

17542 dtd. 

26/12/23 
(S.No.78) 

Dead 

15- 20 

100 (Pruning 
older than 2 

years) 

55 

40-45 

54,34 

66, 55 

35, 55 

40, 70 

70 

66, 64 

24,35 (dead) 

Compliant 

Non-Compliant 

Compliant 

Non-Compliant 

Non-Compliant 

Compliant 

Non-Compliant 

Non-Compliant 

Non-Compliant 

Non-Compliant 

Non-Compliant 

Non-Compliant 

Non-Compliant 
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28 

29 

30 

31 

32 

33 

34 

35 

36 

37 

38 

39 

AS Block, (A1 
Block Park) 
District park 

A5 Block, (A1 
Block Park) 
District Park 

A5 Block, (A1 
Block 

Park)District 
Park 

A5 Block, , (A1 
Block District 
Park 

BG3, Block, 
Paschim Vihar 

BG3, Block, 
Paschim Vihar 

BG3, Block, 
Paschim Vihar 

BG3, Block, 
Paschim Vihar 

BG3, Block, 
Paschim Vihar 

BG5, Block, 
Paschim Vihar 

BG6, Block, 
Paschim Vihar 

BG7, Block, 
Paschim Vihar 

Peepal 
Tree 

Ficus Tree 

Peepal 
Tree 

Neem 

Tree 

Papri Tree 

Semal 
Tree 

Papri Tree 

Semal 
Tree 

Siras tree 

found 
instead of 
Sisus Tree 

Kijelia 
Tree 

17542 dtd. 

26/12/2 3, 
(S.No.1) 

tree 

17542 dtd. 
26/12/23 
(S.No.79) 

17542 dtd. 
26/12/23 
(S.No.3) 

17542 dtd. 

26/12/23 
(S.No.60) 

18266 dtd. 

11/1/24 
(S.No.6) 

18266 dtd. 

11/1/24 
(S.No.15) 

18266 dtd. 

11/1/24 
(S.No.16) 

18266 dtd. 

11/1/24 
(S.No.17) 

18266 dtd. 

11/1/24 
(S.No.45) 

18380 dtd. 

19/1/24 
(S.No.25) 

Pepdi tree 18156 dtd. 

11/1/24 
(S.No.13) 

Marod fali 18958 dtd. 

24/1/24 
(S.No.9) 

66, 85 

45 (dead) 

56, 50 

60,77 

52 

70 

40 

70 

52 

40 - 50 

60 

43, 50, 68 

Non-Compliant 

Non-Compliant 

Non-Compliant 

Non-Compliant 

Non-Compliant 

Non-Compliant 

Compliant 

Non-Compliant 

Non-Compliant 

Non-Compliant 

Non-Compliant 

Non-Compliant 
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40 

i. 

BG7, Block, 

ii. 

Paschim Vihar 
Bakain 
tree 

Total Non-Compliant Trees: 26 

Dead Trees: 3 

Total Compliant Trees: 11 

Violations Observed (Block wise): 

A-3 Block Park 

B1 Block 

18958 dtd. 

24/1/24 

a. 

(S.No. 10) 

a. Non-Compliant: 3 (Ficus Trees -Serial Nos. 1, 2, 4) 

b. Compliant: 1 (Ficus Tree -Serial No. 3) 

S5 

Non-Compliant: 10 (Patrunjia, Jamun, Seesam, Neem, Chatri, 

Papari, Peepal, Mango - Serial Nos. 5, 6, 8, 12, 16, 18, 19, 21, 22, 23) 

b. Compliant: Nil 

b. Compliant: 9 (Ashoka, Neem, Jamun, Patrunjia, Peelkhan - Serial 

Nos. 7, 9, 10, 11, 13, 14, 15, 17, 20) 

iii. A1 Block Park (Opp. Maa Shakti Apartments) 

Non-Compliant 

a. Non-Compliant: 2 (Neem Trees- Serial Nos. 24, 25) 

iv. A5 Block, District Park 

28, 29, 30, 31) 

b. Compliant: Nil 

a. Non-Compliant: 6 (Banyan, Peepal, Ficus, Neem - Serial Nos. 26, 27, 
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V. BG3 Block, Paschim Vihar 

a. Non-Compliant: 4 (Papri, Semal, Sisus (Siras) -Serial Nos. 32. 33. 
35.36) 

b. Compliant: 1 (Papri -Serial No. 34) 

vi. BG5 Block, Paschim Vihar 

a. Non-Compliant: 1 (Kijelia - Serial No. 37) 

vii. BG6 & BG7 Block, Paschim Vihar 

a. Non-Compliant: 3 (Shahtuj (Marod Fali), Neem (Bakain) -Serial 

Nos. 38, 39, 40) 

b. Compliant: Nil 

The species at Serial Nos. 36, 38, 39, and 40 mentioned in the table were not 

found. However, different species (Siras, Pepri, Marod Fali, and Bakain) were 

present. 

Three trees were observed dead and as per terms and conditions at S. No. 5 0f the 

granted permission by forest department, the applicant was required to plant ten 

times the number of dead trees (minimum 6 ft. height) and maintain them until 

they are established. However such plantation was not observed at the site. 

As per terms and conditions at S. No. 4 of the granted permission by forest 

department, material from pruning/pollarding should not be removed or 

disposed of without transport permission issued by the Tree Officer. MCD 

officials informed that the pruned/pollarded tree material was sent to the 

cremation ground at Punjabi Bagh, Delhi. However, document regarding 

transport permission and receipts of the material by cremation ground were not 

provided by MCD. 

It has been observed during the inspection that the area around some trees has 

been cemented while an area of 6x6 feet around each tree is to be de-concretized 

in case of cemented root area, in compliance with the directions of the Hon'ble 

NGT in 0.A. No. 82/2013, titled Aditya N. Prasad Vs Govt. of NCT of Delhi & Ors. 
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It was also informed by the Department of Forest, Govt of NCT Delhi that a 

complaint regarding excessive looping and pruning of trees at the site had been 

received and the Beat Officer inspected the site and registered a case of tree 

offence under the Delhi Preservation of Trees Act (DPTA), 1994. 

Following this, a notice was issued summoning both the concerned departrment 

(MCD, Horticulture, Keshavpuram Zone) and the complainant for a hearing Th 

hearing was conducted on 27/11/2024 before the Court of Tree Oficer. North 

forest Division. After hearing, the Tree fficer directed MCD, Horticulture, 

Keshavpuram Zone, vide order dated og/o1/2025 (copy enclosed as 

Annexure-5) to undertake the plantation of 1000 saplings (Amaltas, Arjun, 

Neem, Jamun & Gular etc.), with height not less than 6 feet. 

4. Recommendations: 

a) MCD may ensure the timely and proper plantation of the 1,000 saplings in 

compliance of order dated og/o1/2025 issued by the Court of Tree Officer, North 

Forest Division, with regular monitoring and maintenance for their survival. 

b) MCD may provide the status of plantation done/planned in compliance of order 

dated og/01/2025 to the Department of Forest, Govt. of NCT Delhi. 

c) On some trees, the tree number is not mentioned. The Forest Department may 

ensure that the tree number is properly marked on each tree. 

d) MCD may ensure that an area of 6x6 feet around each tree is de-concretized in 

case of cemented root area, in compliance with the directions of the Hon'ble NGT 

in 0.A. No. 82/2013, titled Aditya N. Prasad Vs Govt. of NCT of Delhi & Ors. 

Sh. Ravinder Singh, ACF 

Representative of I.G. 
Forest, MoEF&CC 

Dr CKDixit, Scientist D' Sh. Nipun Beniwal, JEE 

Representative of 
Member Secretary, 
Central Pollution 

Control Board (CPCB) 

Representative of 
Member Secretary, 

Delhi Pollution 
Control Committee 

(DPCC) 
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Am 

To, 

GOVT OENCT OFDELHI 

F.No.01/DCF(NYTree Offence/Misc. Comm/2024-25/ 724o 

Sir, 

DEPARTMENT OF FORESTS & WILDILIFE 
OFFICE OF THE DEPUTY CONSERVATOROE FORESTS 

NORTH FOREST DIVISION ALIUR BAKWTAWARPUR RQAP 
MGICCC BAKOLL DELHE10026 

The District Magistrate (North), 
G.T. Karnal Raod, Alipur, 

Delhi-110036 

Sub:-Regarding forwarding of inspection report carried out on 13.02.2025 as per order 
F.No.8(5)/DC/GA. BR/2019/4$1-459 dated 11.02.2025. 

Date: 24|o2<2 

Enclosed above: 

Kindly refer to the order F.No.8(5)VDC/GA.BR./2019/451-459 dated 11.02.2025 

regarding joint inspection on 13.02.2025 in compliance of the direction of Hon'ble Principai 

Bench of NGT-OA No. 1178/2024. 

In this regard, the inspection report of officials of North Forest Division is enclosed 

herewith with this letter for further necessary action at your end. 

Dy. Conservatorl 
(North Forest Divston) 
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2. 

3 

4. 

S. 

Ispetim Reput 

TaA14q oA No.1148| 2024 Hqty 

1. SDM. Punlabi Bagh, 

fats no< 2025 
fn eT 

AT: A, 93, 45, 8, Gh-3 

Bn-s, B n-6B-9 
af 2024 r f 

MeD, 
Horicultne, 

keshav þuram Z0ne, TRT ft 

pr ek. Dia(t -
Suntist 'c 

cPcB 

Sh. 
Ravinder, A cf, I hf, 

moEF, G o. 

Sh. 
GaureV, 

JEE, DPc c 

Sh. 
Sui! 

Patweri, 
spM 

Offie, 
Puyri Bay 

6. Sh 
Boija 

nad 
Sah, 

Ravi aud 
otrs 

(Forest) 
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3 

GOVT. OF NCT OF DELII 
DEPARTMENT OF FOREST AND WILD LIFE 

OFFICE OF THE DEPUTY CONSERVATOR OF FORESTS NORTII FOREST DIVISION, MICCC, BAKOLI, AL,IPUR, NEW DELHI-110036 

To, 

No.F.207/DCF (Nlree offence/2024-2s/65 6- 7 

IN THE COURT OF TREE OFFICERDY, CONSERVATOR OF FORESI 
NORTI| FOREST DIVISION, NEW DELIII 

ORDER 

Date: 0q<ois 

Sh. Karanvir Singh, Ms. Monika, Section Oficer (Hort.), MCD, Keshavpurarn Zone and Ms. Khyati 
Anand appeared belore this (oun in the hearing. 

Whereas, in this case. the inspection has bcen carried out by the t.O Sh. Ravi, it has been found that a 
trec offence has been comunittcd by MCD, by illegally pruning of trces locatcd at Block AlA2. AS. 
BG-3, BG-6. BG-7R Block 3-1, Paschim Vibar, Delhi. 

Whercas in the hcanng hcld in this case before the Court ofTree Officer, North Forest Division on 
27 !2024, it has bcen lound that the trees have becn illeally pruned is violation of Delhi 

Preservation of Trec Ac1, 1994 and violation of penissions issued to MCD for above mentioned 

locations. 

E Wheeas, Sh. Karanvir Singh anu 
werr direcicd to plant 1000 nos. of : 

height of not less than 6 eet in ar3 

scason (Fcbrauray 2025/ Jule 

compliance report of same. 

whereas, atier going hrough the lacts of casc, it has been foud that the Concemed MCD 

authonty/Dy. Direclor (llor.), MCD, Keshavpuram Zone has failed to compliance with the ferms & 

condition mentioId in tlhc pennissions given to MCD. 

Ms. Muka, Section Officer (llort.), MCD, Keshavpuram Zone 

Egs (Amaltas, Arjun, Neem, Jaumun & Giular tc.) having 

.0. 58 & ward no. 59 during the next/coming plantation 
mintain them for at least seven (07) years & submit the 

Whercas, Dy. Director (Ilot.), h. Kushavpurm Zone and Sh. Karanvir Singh and Ms. Monika, 

Section Officer (ilort.), MCD, Keshavpuram Zone are hereby once again directed lo plant l000 nos. 

of tree saplings as mentioned above and the submit the compliance report of planted sapling along 

with photoraphs in this oflice. 

1. The Dy. Director (llort.), MCD, Keshavpuram Zone, Roonm No. 206 Primary School Opp. 

Keshavpuram Polic Station, New Delli-1I0035. 

2. Ms. Khyati Anand, A-4/546, Paschim Vihar, New Delhi-l10063. 

Tree Officeba 
(North Forest Division) 
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GOVERNMENT or NATIONAL CAPITAL TERRITORY OF DELIIL 

F. No 8 (5)DCIGA.BR./2019/ 44I- 464 

OFFICE OF THL DISTR1CT MAGISTRATE (NORTn DM COMPLEX GT. KANNAL ROAD, ALIPUR DELII-110036 

A Joint lnspection to bo cnried out of the all siockholders for consldering the grievance of illegal lopping of more than 250 trocs and pollardlng of morc thAn 20 trees in various blocks of Pachim \Vihar of West Delhi in February/ Marclh 2024, In compllance of the directlon of Hon'ble Principal Bench of NGT -OA No, 1178/2024 (Copy of Order and OA enclosed). 

Copy to: 

INSPECT'ION NOTIC 

Accordingly, a joint inspectBon is sclheduled to be held on 13.02,2025 st 11:00 AM s per the dirction of Hon'ble NGT tO ascertaln the correctness of the allegation made. 
All concemed officers aro requested to make it convenlent to atendhetoipt Inspection n the scheduled datc and time. Further SDM (Pun)abi Bagh), District (West) is td coordinate he arrangements for overall visit of the tearm. 

F. No 8 (5\DC/GA.BR/2019/ us4)4 

Date: 1.2.20 2S 

YASHEHAUDHARÝ, LS 
DISTAICT MAG/STRA}E 

DISTRICK-NORTH 

1. The Inspection Genera of Forest, MoEr, Govt. of lndta with a reqUt to nominate an Officer to join the inspectlon. 
2. Mcmber Secretary, DPCC, Building, 4th & Sth Floor ISWT, GT Knal Rd, Kashmere Gate, New Dethi 

Copy for lnformatlop to: 

Date t1.6.025 

3. District Conservator of Forest, Distrdet (West, Mardir Marg, Mandir Lane Delhi wih a 
request 1o join for inspection being arca DCP In charge. 

4. District Magistrate [West) with the reguest to join the lnspecçian being area DM And also 
participate in preparation of the repårt since the area falls under the jurisdiction of West 
District 

5. Sh. CK. Dixit (Sciçntist-C), Npminatod Member from Central Pollutlon Control Boar, 
6. SDM (Punfabj Bagh), Dlstrtet West to coordinate the, arangoments for the visit. 

1. SO to C$, Delhl, Delh] Beçretaris, P Etato, Now Dellhl. 

Delhl 

2. PA Lo ACB-cum-pivisjonal Commluoner, $ $ham Nath Merg, Delhi- 10034 

3. PA tö ACS (Environment kPorest), oth Lovel, Cng, P Bstale, D�Ih Secretarat, 

DISThicT MAGISTKÁATE 
DISTRICTIyóRTr 
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OVERNMENT OF NATIONAL CAPITAL TERRITORY OF DELHI 

OFFICE OF THE DISTRICT MAGISTRATE (NORTH) 

DM COMPLEX G.T. KARNAL ROAD, ALIPUR DELHI-110036 

F. No 8 
(5)/DC/GA.BR./2019/2 

4-9-256 

Minutes of Meeting 

His is vith reference to direction of Hon'ble NGT for considering the grievance of illceal 

,nn at uuore thban 250 trees atnd pollardngof more than 20 trees in various blocks of Pachim Vihar of 

West Delhi in February/ March 2024. 

Accordingly, a joint inspection has been carried out on 13.02.2025 at 11:00 AM in connection 

with a review meeting was held through Vdeo Conference on 24.02.2025 at 04:00 PM. The following 

Officers/Offcial were attended the meeting: 

1. Sh. Ankur Meshram, ADM (North) 

2. Sh. Pankaj Pundir, SDM (Punjabi Bagh) 

3. Ravinder Kunar, Representative from I.G. Forest, MoEFC 

4 Sh. C.K. Dixit, Nominated member from Central Board Pollution Contral. 

6. PA to DCF (North) 
5. Ms. Ajita Agrawal, Nominated Member from Delhi Pollution Contral Committee 

Date: 

At the outset, Additional District Magistrate (North), in chair, welcomed all the participant 

representatives. 

Thereafter the following discussion was noted: 

1. SDM (Punjabi Bagh) briefed about the Joint Inspection and suggested that report is awaiting 

from DCF (North) and MCD (Keshav Puram Zone) 

2. PA to DCF has informed that report has been sent via email & Post in Office of District 

Magistrate (North) 

The reports have been obtained via email and as per the discussion, the reports are shared with all the 

committee members. The concerned depart1ments are also directed to provide hardcopy as the scanned 

copy are not legible at places. All the committee members are requested to provide their comments within 

7 days in the next meeting. 

This issues with prior approval of Additional District Magistrate, North. 

Enclosed: reports from MCD & Forest Department 

F. No 8 (5)/DC/GA.BR./2019/ 

PA to ADM 
DISTRICT-NORTH 

Date: 
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Copy to: 

2. 

3. District Conservator of Forest, District ( North), Bakoli, Delhi (dcfnorth.gnetd(@)gov.in) 

5. 

6 

The Inspection General of Forest, MoEF, Govt. of India (rajesh.skumar@gov.in) 

4. District Magistrate (West), DM Office Complex , Raja Garden , Delhi (dcwest(@delli.gov.in) 
Sh. C.K. Dixit (Scientist-C), Nominated Member from Central Pollution Control Board 

(ckdixit.cpcb@nic.in) 

Menmber Secretary, DPCC, Building, 4th & Sth Floor ISBT, GT Karnal Rd. Kashmere Gate. New 
Dellhi (msdpce@nic.in) 

SDM (Punjabi Bagh), District West (punjabisdm@nic.in) 
Copy for infornmation to: 

2 
L SO to CS, Delhi, Delhi Secretariat, I. P Estate, New Delhi 

PA to ACS-cum-Divisional Commissioner, 5 Sham Nath Marg, Delhi-110054 
3. PA to ACS (Environment & Forest), 6th Level, C-Wing, ILP Estate, Delhi Secretariat. Delhi 

PA to ADM 
DISTRICT-NORTH 
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